FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NOBILITY ESTATES PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Nobility Estates Private Limited
2. Date of incorporation of corporate debtor 02/01/2014
3. Authority under which corporate debtor is
incorporated / registered Registrar of Companies, Delhi
4. Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U70100DL2014PTC262971
5. Address of the registered office and principal office | Registered Office:
(if any) of corporate debtor 711/92, Deepali Nehru Place, New Delhi South
Delhi, 110019
Principal Office:
Plot No.16, ATS Tower, Sector 135, Noida, Uttar
Pradesh, 201305
6. Insolvency commencement date in respect of | 24/11/2023
corporate debtor
7. Estimated date of closure of insolvency resolution | 22/05/2024
process
8. Name and registration number of the insolvency | Mr. Hitesh Goel
professional  acting as interim  resolution | IP Registration no.: IBBI/IPA-001/IP-
professional P01405/2018-2019/12224
9. Address and e-mail of the interim resolution | C4/1002 The Legend Apartments,
professional, as registered with the Board Sector 57, Gurgaon,
Haryana ,122011
iphiteshgoel@gmail.com
10. | Address and e-mail to be used for correspondence | Alvarez and Marsal India Private Limited,
with the interim resolution professional Ist Floor B Wing Prius Platinum Tower, Saket,
New Delhi, Delhi 110017
cirp.atslegrandiose@gmail.com
11. | Last date for submission of claims 08/12/2023 (14 Days from date of ICD)
12. | Classes of creditors, if any, under clause (b) of sub- | Yes, Allottees under Residential Real Estate
section (6A) of section 21, ascertained by the interim | Project
resolution professional
13. | Names of Insolvency Professionals identified to act | 1. Mr. Prabhat Jain
as Authorised Representative of creditors in a class Reg. No. IBBI/IPA-001/IP-P-01980/2020-
(Three names for each class) 2021/13123
2. Ms. Amarpal
Reg. No. IBBI/IPA-001/IP-P-01584/2018-
2019/12411
3. Mr. Navin Khandelwal
Reg. No. IBBI/IPA-001/1P-P00703/2017-
2018/11301
14. (a) Relevant Forms and Weblink:https://ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Physical Add.: IBBI, 7" Floor, Mayur Bhawan,
Connaught Circus, New Delhi -110001
Weblink: https://ibbi.gov.in/en/insolvency-

professional
(Please Search using IP Name or Reg. No.)




Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the NOBILITY ESTATES PRIVATE LIMITED on 24/11/2023.

The creditors of NOBILITY ESTATES PRIVATE LIMITED, are hereby called upon to submit their claims
with proof on or before 08/12/2023 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

i “Hitesh Goel

IBBI/IPA-001/IP-P01405/2018-2019/12224

Hitesh Goel
Interim Resolution Professional
Insolvency Professional Registration no.: IBBI/IPA-001/IP-P01405/2018-2019/12224

Date: 27-November -2023
Place: New-Delhi

Published in:
1. Financial Express — English (All India Edition) — 27th November 2023
2. Jansatta — Hindi (Delhi NCR Edition) — 27th November 2023
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WOOING THE RICH

How Axis Bank’s Citi deal is paying off

SACHIN KUMAR

ONE INTHREE of the country’s rich-
est Indians today is a customer with
Axis Bank. Indeed, the lender’s ini-
tiative to ramp up its wealth man-
agement platform is paying off. A
big part of that strategy—the acqui
sition of Citibank India’s retail busi-
ness, branches and all— for a cash
consideration of ¥12,300 crore, is
shaping up well.

It’s a good business to own. The
average spend on Citi’s cards may
have been coming down but, at
314,000, it was above the industry
average of ¥12,000. There were con-
cerns Citi customers might be
unhappy with the more mid-market
Axis brand. But nearly nine months
into the merger, ‘most” customers
have stayed on and the management
says attrition has been “far lower”
than it was before the integration
process began.

The big reason why customers
aren’t going elsewhere is because Axis
is offering them a strong and more
powerful proposition, said Arjun
Chowdhry,group executiveand head,
cards, payments and wealth, Axis
Bank, who is steering the transition.
Chowdhryis convinced that while the
Citibrand had greatvalueand its own
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GROUP EXECUTIVE,
AXIS BANK

ON FINANCIAL
METRICS, WE ARE
RUNNING A LITTLE
AHEAD OF THE
AGGREGATE
NUMBER FOR FY24

positioning, ultimately customers
demonstrate behavior depending on
the value proposition of the card.“I
believe everyone will stay back,” he
asserts. The bigger bouquet of prod-
ucts and services that Axis is offering
customers seems to be helping. To
start with, the disruption to Citi cus-
tomers has been minimized by leav-
ing the customer-facing teams intact.
These teams from Citi will be inte-
grated into the Axis team over a
period of time.

“The experience is unchanged as
are the platforms” explains
Chowdhry. Citi card customersaren’t
missing out on rewards or benefits.
Axis has either tweaked its products
or designed new ones to cater for Citi
customers. Forinstance it has created
an equivalent of the Citi “Rewards”
card retaining the benefits of the 15%
discount with no caps. The partner-
ship that Citi had with the duty shops
across India, has been taken over, so
that customers continue to enjoy the
same benefits.Inaddition,Axis hasre-
introduced for Citi customers the dis-

THE BIGGER BOUQUET
OF PRODUCTS AND
SERVICES THAT AXIS IS
OFFERING CUSTOMERS
SEEMS TO BE HELPING.
TO START WITH, THE
DISRUPTION TO CITI
CUSTOMERS HAS BEEN
MINIMIZED BY LEAVING
THE CUSTOMER-
FACING TEAMS INTACT
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counts for Flipkart’s Big Billion Day
sale,which had been discontinued by
the foreign bank. “We have seen our
share of credit cards growing both in
terms of spendsand cards in forceand
we see the momentum building,’said
Chowdhry. The cross-selling to
acquired customers is also turning
out to be better than expected. Citi

customers are being sold a suite of
new products such as alternate
investment funds,new mutual funds,
portfolio management services and
50 on. “Citi had a strong wealth man-
agement business but it was more
narrowly defined. In 8 months we
have brought to customers 31,400
crore worth of products,” Chowdhry

said.In a presentation last week, the
management said the integration is
broadly tracking internal estimates.
thewealth
piece is growing and the “strength is
visible in the Burgundy platform”.
The brokerage services from Axis
Securities to Citi clients are growing
much faster than expected. Citi cus-

tomersarealsobeing offered services
relating to salary accounts, beyond
the eight cities.“On financial metrics,
we are running a little ahead of the
aggregate number for FY24 that we
had presented to the board,”
Chowdhry said. The management
claims thelenderis on track torealise
the synergiesithad pencilled inat the
time of the acquisition in March. The
financial metrics and numbers, it
says,are running slightlyahead of the
targets that it had set. Moreover, it has
over the past few months, expanded
theareas fromwhich synergies canbe
extracted toas manyas 70; earlier the
planwas to tap 60 spaces.

Another benefit from the Citi
acquisition is the boost to Axis Bank’s
deposits. The liability franchise had-
n’tbeen growing at the desired levels
but the Citi business with its three
million customers is helping Axis
scale up its liabilities faster. Analysts
believe that once the technology plat-
forms are fully integrated, which is
scheduled to happen sometime in
HI1FY25, the pace could pick up fur-
ther.Post Axis Bank’s Q2FY24 earn-
ings announcement, analysts at
Kotak Institutional Equities had
observed that Citi’s integration has
turned out to be less worrying, espe-
cially the integration of human
resources.“The financial costs that are
pending tobe recognised areless wor-
rying as well,” MB Mahesh and
Nischint Chawathe had written.

That thingsare goingaccording to
planwith theintegrationis creditable.
With the first few months of the
process having gone through
smoothlyand attrition under control,
Axis seems well on course to deliver
onexpectations in terms of the finan-
cial efficiencies.

When the Citi deal —which came
with a portfolio of 27,400 crore,
comprising largely credit cards, mort-
gages and other retail products—was
done, Suresh Ganapathy of Mac-
quarie had observed the business
would be RoA-accretive and could
deliver a 1.6% steady-state RoA
(return on assets). What will help is
Axis Bank’s ability to leverage the Citi
customer base fora host of loan prod-
uctssuchasasset-backed financeand
mortgages.

It’searly days yetand the market is
competitive but Axis seems to have
gotoff toa good start.

SERVICES, CAPEX POSITIVE
Experts estimate

Q2 GDP growth
rate at 6.7-7%

AANCHAL MAGAZINE
New Delhi, November 26

A PICKUP IN services, strong

government-led capital
expenditureand in consump-
tion-oriented sectors, espe-
clallyhlgh end ion,

consumption, high levels of
state-led capex, and strong
growthin the utilities sectors.
We expect growth rates in Q3
toimprove in basic utility sec-
tors (ie, mining and electric-
ity generation), as well as in

uring, construction

is likely to have supported
growth in the July-September
quarter, with economists
pegging gross domestic prod-
uct (GDP) growth rate at 6.7-
7%. Though growth rate is
seen slowing down sequen-
tially from the first quarter’s
(April-June) growth rate of
7.8% amid concerns over
external demand, domestic
consumption demand and
services in totality are likely
to have contributed the max-
imum share to growth for the

and public spending. These
will likely help mitigate the
loss of momentum in finan-
cial services and trade &
transport. Export growth is
likely to stay weak, but the
overall impact of sustained
improvement in services
exports, coupled with lower
imports,implies that the con-
tribution of net exports to
GDPwasamuch smaller drag
in Q3 than it has been in the
preceding quarters,” Rahul
Bajoria, managing director &

second quarter. head of EM Asia
Closer to the Both the (ex-China) Eco-
datareleaseofthe ~ governmentand  nomics, Barclays

Q2 GDP data,
which is slated on
November 30,

the Reserve Bank of
India have forecast
a growth rate of

said in a note.
Barclays has fore-
cast growth to be

many economists 6.8% in July-Sep-
are n}(,:w expecting 6.5% f_°’ the tember. e
growth rate to be financial year Government

closer to 7%. The 2023-24 expenditure -
overall ~growth — Centreand states,
forecast for finan- has  supported

cialyear 2023-24 is,however,
being seen around 6.2-6.7%
as growth may moderate in
the second half of the year
given theinput cost pressures
and waning of base effect.
Both the government and
the Reserve Bank of India
(RBI) have forecast a growth
rate of 6.5% each for the
financial year 2023-24. The
RBI has projected 6.5%
growthin July-Septemberand
6% in October-December.
Last month, RBI Governor
Shaktikanta Das said growth
rate for second quarter could
surprise on the upside.
“Underlying growth
trends continue to look
robust in India, with activity
underpinned by domestic

capex cycle recovery. “The
combination of government
capex and strong growth in
real estate services has sup-
ported the construction sec-
tor with pick-up in steel con-
sumption and  cement
production,”IDFC FIRST Bank
said in a note. IDFC FIRST
Bank has projected Q2 growth
rate to be 6.7%. “Domestic
economic activity in Q2 has
been supported by robust
agricultural performance,
sustained buoyancy in ser-
vices, strong capital expendi-
ture by Centre (49% of bud-
geted) and states (32% of
budgeted) and a robust
pickup in consumption
expenditure,”SBI Research
said inanote.

FORM A
PUBLIC ANNOUNCEMENT
[(Under Regulation 6 of the |nsommcy and Bankruptcy Boam of Indva
(Insolvency Resolution Process for Cor 016]

FEDERAL BANK

YOUR PERFECT BANKING PARTNER
THE FEDERAL BANK LIMITED
Federal Towers, Aluva, Kerala - 683 101
CIN: L65191KL1931PLC000368
The Federal Bank Limited, invites offers from all eligible Asset
Reconstruction Companies, Banks, and other eligible Financial
Institutions for of certain deli t loan
accounts (mortgage) classified as “Non- Performing Assets”
(NPAs). The sale shall be subject to applicable regulations issued
by Reserve Bank of India. The sale shall be on an Outright Cash princpal o
basis and on “As is Where is", “As is What is” & “without recourse”
basis. Eligible prospective investors interested to

S ThelndianEXPRESS

——JOURNALISM OF COURAGE ——

FOR THE ATTENTION OF THE CREDITORS OF
NOBILITY ESTATES PRIVATE LIMITED

Name of corporate debior Nobility Estates Private Limited
Dat of mncorporaton of corporate deblor | 02/01/2014
by underwtich corporse ek, | Reglaeer.of Compenies; Dol
incorporaled | regisie
Corporate Kenity Na Umﬂcd Uity
eification No. of corporate dedlor
‘Address of the registered offie and

offce (i any) of corporate deblor

S&RELIGARE

Values that bind

U70100DL2014PTC262971

Regisered Offs: 152 Deepl Nefr Pice
Dehi Scuth Dy, 1100
Pnnawl Offce: Piot No.16, A‘Shne

Sector 135, Noida, Utar Pradash. 201305

Presents

ThelndianEXPRESS

insalvancy professiona acting as interm
essona)

1P Regstrason
IBBUIPA-00VIP-PO1405/2018-2019/12224
002 The Logend Aparinent, Secor 7,
Gurgaon, Haryana .1

.wmmi@amr com

! 6. | insolvency commencement date in 24/11/2023
in the competitive process are requested to write to respact of corporate deblor
Icrd@federalbank.co.in for further details. 7. | Estmatod date of cosure of nsclvency | 22/06/2024
Date :27.11.2023 reaokrkon process
Place : Aluva For Federal Bank Limited 8. | Name and registration number of the M, Hitesh Goel

‘Adaress and e-mailof he itenm

resoiulon professional, as regisiered

with the Board

The Singareni Collieries Company Limited | |10 Adtress and emal to be used for ‘Alvarez and Marsal India Private Limited,
comespandence wih he intin 1 Fioor 8 Yiog Prs P Tomer, Saket

m cnal New Deh, Dehi -
i

(A Government Company) resolution professi
soriot, 11.[ Last date for submission of claims. 08/12/2023 (14 Days from date of ICD)

Regd. Office: KOT
Classes of creditors, 'af, under clausa (b) | Yes, Allottees under Residential

E-PROCUREMENT TENDER NOTICE 2

Tenders have been published for the following Services/Material of sub-secton (64 of section 21, ascenaned | Real Estate Project
Procurement through e-procurement platform. For details, please visit by the interim resoluticn uJessow
https://tender.telangana.gov.in - or - https://www.scclmines.com 13 Names of insolvency Prfessinals
_—— - dentied o act 85 ALrorsed

Co-presented by

Radico

SPIRIT OF EXCELLENCE

WHERE
NEWSMAKERS
DROP IN FOR

A CANDID CHAT.

1. Mr. Prabhat J
g No. IEBLPA-001/%P-P-01580/2020-2021/1

Representative of crediors in a class 2.Ms, Amarpal
(Trvee names for each class) Rag No. BUPA- Q0.
3.Mc Ko Khandod
P-PODT03/2017- 201811301
sz ‘wth ‘gou menhome donrloads
Phymﬂ Add.: 1B, Tt Fior, Mayr Bhanwan,
Cannaught Circus, New Defi -110001, Weblink
hitps:Jibbi gov.infenfinsolvency-professional
(Piease Search using IP Name oc Reg. No.)

oo [+ herey lvn hat e FatonalComgary Lo Tl oderd e conmenconentofa

211
2.12.2023 - 17:00 Hi.

E162300233= Procirament of Wagnalic ssparalss for CHPS & PIr Head CHPS Woriing al Varods Afeas =
o

SCCL — 04.12:2023 - 17:00 .

{a) Relevant Forms ang
Datails of authorized representatives
are available at

ey Tor Expleration Depafiment or KGW & FGH|
Fegions — 04.12.2023 - 17:00 Hrs. (®)
POt o gt TR ST Y 2 e VAT a1 Sy O T 8
'SCOL Hospials — 06.12.2023 - 1700 Hr
Errzs0uass— prosyamant o SEKONIC SRacD b Scamer o Scaio of OWR Shoots ot Racrlman|
(Coll — 06.122023 - 17:00

082300240 rocnt o Vare EGUpMGNt V2 i VAT (48l i ATeUs SCCL Hospas
06.12.2023 - 17:00 Hrs i (i

~Dsciiption 7 Subl

their caims.
with proof on or beore GB20Es 1o et estsion professional al the address mentioned

o b pum houss and ofce at Gouhamour cony: Kalragdam Aea, Bhadia kobagudn drt
Telangana Stato. Rs.1.50.88.343 — 02.12.2023 — 0430 i (Civi)
s,

The financial crecitors shall submit their claims with proof by eectronic means onvy. Al other creditors

ing to 3 class, as listed sgainst the entry No. 12, shal indicate s choic of
auhorised reoreseréalive ko among fe Mree insalvency professionals fstad agairst enty No.13 to
actas authorised representasve ofthe class in Fom CA.

Bolampali Towship

WIIRUCVUE MM 8372025242 Br ks oG- Offc, Vandarar Area, Wancharal )
Rs.31.83,611 — 05.12.2023 — 04.30 P

Hitesh Goel
Interim R:sohmon Professional

o PGS s 3 R Kagude a1, S
(kG

Tolangana Suate.

: 8364-PP/CL/ADVT/1/2023-24

Date : 27 November, 2023

solvency Professional
R.O. No Place: New Deli Registration no.; IBBIIPA-001/1P- Pouos/zom -2019/12224

DOSHION WATER UMBRELLA (CUDDALORE) PRIVATE LIMITED

Reg. Off: A-103/10, Tirth Bhumi Apartment, Near Law Garden, Ellisbridge, Ahmedaba
2nd E-AUCTION SALE NOTICE UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016

Vicky Kaushal Meghna Gulzar

‘ ITED (i Liguidation) having CIN: U4 10006,
sa by the Liguidalr through e-aucton on “AS IS WHERE S, AS IS WHAT IS, WHATEVER wn{ 15 AND NO RECOURSE BASIS” as per etal - o Slina Gl
min eac) plogin.

‘Asset Description Resenve Price (In Rs.) EMD Amount (1n Rs.) | Bid Incremental Value{n As.)

2023 From 01.00 PM to 03.00 PM

Option A: Sale of the Corporate Deblor as a Going Concern Date and Time of E Auction: 26.1.

in conversation with

Anant Goenka Shubhra Gupta

Executive Director Film Critic

Block A: INR 20,70.,00,000/- INR 2,07,00,000/- INR 10,00.000/-
Sale of the Corporate Debtor as a Going Concern as per Regulation 32(e) of the IBB! | (Indian Rupees Twenty Crore (Indian Rupees Two (Indian Rupees Ten Lakh Only)
(Liquidation Process) Requlations, 2016. Seventy Lakh Only) Crore Seven Lakh Only)

Option B: Sale of Assels of the Corporate Deblor as a set of assets collectively (ln case no bids received for Auction under Option A,
then bids for option B will be considered) Date and Time of E Aucti 2023 From 03.00 PM to 05.00 PM

INR 5,00,000/- INR 50,000/ The Indian Express Group The Indian Express
SaVeovaamsv.cacmnenessmxeua e Survey Mo, 169 ed 164 Kalyapats (Indian Rupees Five Lakh | (Indian Rupees Fitty Thousand
Vage, Poochimedu Pos 8801, (Indian Rupees Fifty Lakh Only) Only) Only)

Last Date for Submission of Eligibility Dncumenu
Date of Intimation of Qualified Bidders
Last date for Inspection

By invitation only

Associate Partners

| DeVANS

Sd- Use #ExpressAdda & join the conversation,live and exclusive on:

Chirag Shah-Liquidator A
Doshion Water Umbrella Cuddalore Privato Liried- under Lig & Indianexpress.com
1881 Reg. No.: IBBI/IPA-001/1P-P01169/2018-19/11837 AFA No.: AA1/11837/02/011124/106224

Address: 208, Ratnarai Spring, Opp. HDFC Bank House, Besides Navnirman Co-op Bank, Navrangpura, Ahmedabad-380009.

Hospitality Partner

£ MERIDIEN

NEW DFLHI

{1) EMD can be deposited either by remittance info the account or through demand draft. (2) Interested appicants may refer to the COMPLETE E-AUCTION PROCESS INFORMATION DOCUMENT
uction, - Jinbid.nes.

elc. any A

EMall 3) The Liquidator atany time. He has rightto reject

{4) For technical assistanc
for E-Auction details, con

contact Araventhan S E, Contact no. +91 83846 76709, Emal: araventhanse@nes! co.in or Gunjan Narula, contact no.: +91 8447018554, Email: gunjann@nes.co.n or
4 Liquidator, P, No. 8428012320, Emai: cirp.doshionwater@grmail.com

Date: 27.11.2023
Place: Ahmedabad

financi“. ep' .in

@ twitter.com/IndianExpress Fi facebook.com/IndianExpress

New Delhi
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SMFG SMFG INDIA CREDIT COMPANY LIMITED
(formerly Fullerton India Credit Company Limited)
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